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Bungling in costly medicines in    the 
Govind Ballabh pant Hospital 

733. SHRI JAGDISH PRASAD 
MATHUR: 
SHRI HARISHANKER 
BHABHDA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether Government have re- 
ceived any reports regarding bungling 
in costly medicines in the Govind 
Ballabh   Pant   Hospital,   Delhi;   and 

(b) if so, what are the details in 
this regard and what action Govern- 
ment have taken  in the matter?] 
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t[THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI JAG- 
DAMBI PRASAD YADAV): (a) 
Yes. 

(b) An inquiry has been conducted 
by the Anti-Corruption Department 
of Delhi Administration who are ini- 
tiating necessary follow up action on 
the report of the inquiry. The de- 
tails of findings of the enquiry and 
the action proposed to be taken are 
given  in  the  statement  attached. 

Statement 

In the wake of complaints as well 
as Press Reports about large scale 
bungling in costly medicines in the 
G.B. Pant Hospital, the Delhi Ad- 
ministration referred      the case      to 

t[ ] English translation. 

their Anti-Corruption Department 
who, after making detailed enquiry, 
have made the following observa- 
tions : — 

(a) In certain cases, doctors had 
not prescribed injections to the pa- 
tients but these were shown to 
have  been  issued. 

(b) One patient was admitted on 
3.6.75 but the consumption of th* 
injections had been shown with 
effect from   1.6.75. 

(c) There had been 'Nil' stock oi 
injection Kenamycin in Ward No. 
VIU from 15.6.75 to 19.6.75 but 
one patient had been issued in- 
jections during this period as well. 

After considering the report of th* 
Anti-Corruption    Department, tha 
Delhi Administration hag decided ac 
under: — 

(i) Regarding pilferage of cost- 
ly injections, involving misappro- 
priation criminal proceedigs may be 
started. 

(ii) Regarding pilferage of other 
injections and medicines, penalty 
proceedings for major may be ini- 
tiated against the Sister incharge. 

(jii) Institutions of appropriat* 
proceedings against 5 Nurses, who 
had actually made false entries in 
the stock books has been recom- 
mended. 

(iv) As the pilferage is likely 
to be prevalent in other Wards | De- 
partments of the Hospital Secretary 
(Medical) Delhi Administration 
has been asked to constitute a Com- 
mittee to go into the overall ques- 
tion of improving procedures and 
practices relating to the issue and 
administration of drugs etc. 

(v) A deeper and further prob« 
in Ward No. VIII may be under- 
taken for the entire period of 
about 6 years and in any other 
ward considered necessary by    th* 
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Inquiry Officer     af the    Anti-Cor- 
ruption Department. 

(vi) Special Audit in Hospitals 
under the administrative control of 
Delhi Administration for the last 
two financial years to be under- 
taken . ] 

Procurement of Wheat 

734.  SHRI HARISHANKAR 
BHABHDA: 
SHRI JAGDISH PRASAD 
MATHUR: 

Will the Minister of AGRICUL- 
TURE AND IRRIGATION be pleased 
to state: 

(a) whether it is a fact that the 
procurement of wheat this year is 
likely to exceed the target; 

(b) whether Government have 
made adequate arrangements for the 
storage of wheat proposed to be pro- 
cured;  and 

(c) if so, what are the steps taken 
in this regard? 

THE MINISTER OF STATE IN 1 
THE MINISTRY OF AGRICULTURE | 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) No target for 
procurement of wheat has been fixed 
in the current Rabi marketing season. 
A total quantity of about 54.28 lakh 
tonnes ot wheat has been procured so 
far. 

(b) and (c) The storage capacity 
(both owned and hired) with Food 
Corporation of India as on 1.6.78 was 
of the order of 21.02 million tonnes 
which included CAP Storage of 
T.24 million tonnes. Optimum utili- 
zation of the existing capacity is being 
made by increasing the stack heights. 
A project for construction of storage 
capacity of 3.6 million tonnes has been 
undertaken with the assistance 
of World Bank. Another pro- 
ject for the construction of 4.25 
lakh tonnes storage capacity with the 
Assistance    of    European      Economic 

Community has also been finalised. 
A scheme for the construction of 
godowns by private parties and hiring 
by Food Corporation of India is also 
being implemented. A capacity of 
2.7 million tonnes has already been 
taken over and a further capacity of 
1.1 million tonnes under construction 
is likely to be completed and taken 
over shortly. As a further extension 
of this scheme, a programme for the 
construction' of additional capacity of 
2 million tonnes has also been launch- 

ed. 

 


